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give herein below the details of the assets (immovable, movable, bank b

Declaration of
1, SANJEEV. KUMAR _SINGH.., son/d

9% <F%‘ ten]
Y aged;?,qye.ﬁ‘fj years,

service and presently working as.

myself, my spouse and dependants®:

belonging to

sets and Li

ilities

Year. 2-0?— 5% .2023

Corpupreor. PRAMOD
OFFICE. ATIENDANT .........
BIHAR VIDHAN. SABHA . PATNA.........

alance, etc.) of

A.
(Assets in joint name indicating the extent of joint ownership will also have to be
given)
Sr. Description Self Spouse | Dependan Dependant- Dependan
No. Name(S) t-1 2 =3
Lot . _4_Name vﬁlme Etc. Name
W | e 25000 Rs
(ii) | Deposits in QS 4_6'.306 92
Banks, Financial 3 2 N Nt L ) ' ”L—-
Tretitetions And |SB1- BvY L NI N
Non-Banking Q Ny L
Financial S
Companies “"’,D Qﬂﬂk
N [ DALLEY ReaD PARA |
iii Bonds,
Debentures and ’\” L [\"[/ NIL |[IVIL- INEL-
Shares in
companies
(iv) Eier financial | il ——_NTI_.,#_ L. iy
institutions,
e NIL NIL. N1 NIL
Savings, LIC
Policies, etc
(v) | Motor Vehicles
demisof . |INTE NIL NP [NTL [N
make, etc.)

(vi) | Jewellery (giv;" T z SRR SR v AR
details of K Ro' a;;" N ML &4 2 INTL-
weight and - 20;¢ . i,
value) Silver. Coe) ot

vii) | Other assets,
s N nib NI [NIL [ NIL
of claims /
interests .

Note: Value of Bonds / shares / Debentures as per

Exchange in respect of listed companies and as per books in th

companies should be given.
* Dependant here means a person su

employee.

the latest market value in Stock

e case of non listed

bstantially dependent on the income of the



Details of Immovable assets
[Note: Properties in joint ownership indicating the extent of joint ownership will
also have to be indicated]

Sr.
No.

Description

self Spouse Dependan
Name(S) t-1

Name

Dependan
t-2
Name

Dependant-
3
Etc. Name

(i)

Agricultural Land

- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

(i)

Non-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total

measurement)
-Current market value

14 Kathe
outefot | — —
kethos

- BA
Whaee |

(iii)

Buildings (Commercial
and residential)
Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

vill- BAHIRC
anfUHﬂﬂjR - -

Re- & lakh

(iv)

Houses / Apartments,
etc.

- Locaticn(s)

- Survey /door
numeer(s)

- Extent (Total
measurement)

- Current market
value

(v)

Others (such as
interest in property)

—
-

(2)

I give herein below the details of my liabilities / over dues to public financial

institutions and government dues:-
[Note : Please give separate details for each item)

Sr. Description Name & address of Bank / Amount cutstanding as
No. Financial Institutions(s) / OB f ermasunnmnnsboinsnss
Department (s)
(a) (i) Loans from Banks - ——

(i) Loans from financial
institutions S ——
(iii) Government Dues:
(a) dues to departments e
dealing with government e
accommodation
(b) dues to departments
dealing with supply of e =
water 1 AR 3
~(c) dues to departments | o el
dealing with supply of By St ey
electricity

0g/02/202



. n 't‘

3 dues o departmants
wilth telépho:

deallng ones o —
(e} dues to departmants

dealing with government

‘transport (Including — e
alrcraft and helico ters) ol -
{f) Other dues, If any o

(b} {i) Income Tax including "
 gurcharge [AlSO Indicate F PU P_S' 9e42c
the assessment year upto | AsseMENT YEAR

which Income Tax Return
fild, Give alse Permanent
sink Humber (FAN)]

{7 Wﬁaliﬁ'ﬁi'm#;tﬁm:a'
Indicata the assessment

209092 - 2023

i} Sa

business]

year upto which Wealth il S
i filed.]..
e of proprietary e ol

.

GPFICEF/PRAN No. -

{iv) Property TeX

JI0LI5365423 ]

: 4, - (ODANAT

I hereby declare that the above d

knowladge and bellef.

Flace:,

pater, 0.5/0.2/202 3

Mote:

please sign each pag
must ba In A size wh

Signature &Wrzgf)/gl

Mame of Employes: .S,G:H\f,[

T, ASS

Gender 2 [:E: (W7
e 06 oz_lq
N W VT
Cadre S ) V7Y jsitoce =
(Full Name &.d. BA.S.-Bihar Adrimistrative Service;
8.5,8. Blnar Secretariat Service atc.)
 Homa Dzt - [BHoPLR |

atails are true to the best of my

EEV. KuRR SINGH

Deeiignatlo:mno.ﬁf fbﬁﬂ'ﬁew ANL.

Departme-n::ﬁ.(,f—/ﬁ.@..M@HH.N.,S'HBHF}

in prescribed format

i

0702

\«,L?,e/\-?
/20

g of the declaratio
ite paper with computer

A 5T

. Agset declaration form
ped (single glde)



